
CENTRAL ADMINLISTRATIVE TRIBUNAL 
ALLAHABAD BENCH : ALLAHABAD 

ORIGLNAL APPLICATION No.893/1996 

THURSDAY,T .IH IS THE 2ND DAY OF 	2002 

HON 'BLE 	C.S. CHADHA 	MEivEad (A) 

1-1-1\1 'BLE t. . A.K. BHATNPC-Aa .. MEMBER (3) 

V.L. Sharma, 
3/0 Late Jugal Kishor Sharma, 
Income Tax Inspector, 
Special Range-2, Kanpur, 
R/o 111/19, Income Tax Colony, 
Laxman Bagh, Kanpur-208 002. 	• .. 	Applicant 

(By Advocate Shri S. Dwivedi) 

Versus 

1. Union of India, through 
the Director, Incom Tax, 
Board of Direct Ta:les, 
New De lhi. 

2. The Chief Commissioner of 
Income Tax, Kanpur. 

3. The Dy. Director of Income Tax, 
(Investigation), Unit-II, 
Kanpur. 	 Respondents 

(By Advocate Shri A. Mohiley) 

ORDER 

Hon'ble 	 Chadha, rpmber 	 

The case of the applic ant is that he has challenged 

the seniority list of Incom-Tax Inspectors on the ground 

that he was not promoted in his turn and that the correct 

quota of Stenographers was not considered lor promotion. 

He has ti-yaref ore , scu cht the relief of beinc:  promoted with 

effect from 1988, the year from which he feels there was 

a post available for him. 

.41,1020. 



2. In their counter reply, the respondents have clarif ied 

the position regarding the various quotas of promotion. 

The main issue here is wheth22n the non availability of 

a S.C. candidate , could a regular/be promoted against such 

a vacancy. The law on the subject is very clear; if an 

S.C. candidate is not available, the post has to be carry d 

forward for a certain number of years before it can be given 

to a re gular candidate . IA- xteui- At., 4,tA0VN 9.- Tua., IreAlxv1 /4-41445  7e9....,,  
14•• 446'43 MIL Vetr-CUAAd 17/1  et"'" Se-.  CatA)C:045%-i-e- trt tf-14-11ACe: 	h t1  ' 

3. In view of the detailed position explained in the 

counter affidavit, both about the quota as well as the 

vacancies in the S.C. category, we have no reason to 

consider the c ase of the applic ant as valid. The u. A. is 

without merits and is therefore dismissed. There shall be 

no order as to costs. 

ps p. 
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